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Present s Hon'ble P'.Justice A.K.Chattarjee, Vice—ChLirman. 

Hon'ble f'.M.S.MJkherjee Administrative 	mber. 

K.A. IENON 

V8. 

R. C. SHAR MA 

For the applicant ; Mr.B,R.Das, counsel. 

For the alleged contemner ; Pt.P, Chat terj eet counsel. 

QR.D E .R 

Ld.couniel for the applicant states under instructions 

that he does not want to press the application. 

In such cLircumatances, we do notfind any reaon to issue 

any contempt rule. 

The application is dismissed as not pressed. No orde 

is made as to costs, 

AI'HL 
(11.S.kherjee) 	 (A. .Chatterjaé) 

Administrative Pmber 	 Vice..Chairman 
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